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*FORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

BE

Original Application No. 447/2018

IN THE MATTER|OF :

tments Residents
tion

Kaushambi Apat
Welfare Associaf ...Applicant
Versus

District Magistrate Ghaziabad and Anr. ...Respondents

COMPLIANCE AFFIDAVIT ON BEHALF OF RESPONDENT NO.2

I, Deshraj, son pf Shri Chohal Singh, aged about 46 years, posted as

Executive Engineer, Ghaziabad Nagar Nigam, Ghaziabad, U.P.

presently at New Delhi do hereby solemnly affirm and state as under:

That the
Ghaziabad
and circur
this affida
That I he
Applicatio
correct to
nothing m
The Hon
25.04.201
Residentizg
Magistrate
Report d:

made an

deponent is working as the Executive Engineer,
Nagar Nigam and is well conversant with the facts
nstances of the case and hence, competent to swear
vit.

ve under stood the contents of the accompanying
ns and various averments made therein are true and
the best of my knowledge. No part of it is false and
aterial has been concealed.

‘ble National Green Tribunal vide order dated
9 in O.A No. 447/2018 titled Kaushambi Apartments
| Welfare Association (KARWA) Vs. District
>, Ghaziabad & Anr. after perusing the Compliance
ated 22.04.2019 filed by Ghaziabad Nagar Nigam

observation that Ghaziabad Nagar Nigam has
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identified seven drains with respect to which remedial steps

were to be taken. It was further observed in the aforesaid order
by the Hon’ble Tribunal that two drains out of the seven drains
indicated on serial no. (i) and (iv) have been repaired and

remedial steps for the drains indicated on serial no. (ii), (iii),

(v), (vi) a
correct co

annexed a

nd (vii) of the drains is yet to be taken.

A true and

py of the order dated 25.4.2019 is marked and

s Annexure A-1 to this Affidavit.

In compliance of the aforesaid order dated 25.04.2019

appropriats
and Const
submitted
Nagar Nig:
purpose of
does no fld
here that
vide e-ten
and repair
the order @
It is respe«
the JalKal
the chart I
the drains

to be take

Tribunal i.6

and the s

departmen

al

-

-

steps have been taken by the Jalkal department
uction Department of Ghaziabad Nagar Nigam. It is

here that the Jalkal Department of the Ghaziabad

am has called for e- tenders on 09.08.2019 for the

laying down sewer to ensure that the sewage water
)w into the storm water drain. It is further submitted
the construction department has also called for bids
der on 31.08.2019 for the purpose of construction
of drains mentioned in the Original Application and
ated 25.04.20109.

“tfully submitted that the details of the work done by
department of Ghaziabad Nagar Nigam are given in
velow. The first column of the following chart shows
with respect to which remedial steps were required
n as per the order dated 25.04.2019 of this Hon'ble
> those indicated on serial no. (ii), (iii), (v), (vi), (vii)
econd column shows the compliance made by the

B
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Sl. | Drains for which remedial COMPLIANCE
No. | steps were required to be
taken |by this Hon’ble
Tribunal

i) | From Udaygiri Apartment to | Sewage water is not flowing
Panchmani  Apartment in |into this drain. Water used for
Kaushambi cleaning the houses in these
Apartments is also not flowing

in the said drain.

i) | From Sumeru Apartment to | There were 3 leakages in the
Malayagiri Apartment in | sewer manhole that have now
Kaushambi been repaired. Water used for
cleaning floors and cars of these
Apartments flows into the said
drain. However, no sewage

water is flowing into this drain.

V) From Central Park to wave | Presently, no sewage water is

cinemas|in Kaushambi flowing into this drain.

vi) | From Nanda Tower T point to | No sewage water is flowing into
Shiwalik Tower in Kaushambi | this drain. Water used for
cleaning the floors and cars of
these houses of these
Apartments is flowing into this

drain.
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vii) | From  $hivalik Tower to| GDA has constructed a Public
Kamadagiri in Kaushambi Toilet in front of Pacific Mall.
The septic tank of the said toilet
is overflowing which is flowing
into the drain. Moreover, GDA
has combined the sewage of the
public toilet with sewer line.
Apart from this the drain had 2
leakages in the sewage manhole
between Shivalik tower and
Kamadgiri tower which have

been repaired.
Apart from the details given in the aforesaid chart it is
importantf to submit here that the Jalkal Department of
Ghaziabad Nagar Nigam has invited an e-tender on 09.08.2019
for the purpose of lying down 340 mts. RCC sewer line with a
capacity |of 250 mm having an estimated cost of Rs.
14,97,721/- between Kamadgiri Apartment Tower and 3 other

Apartments from which the waste water was flowing into Delhi

through t
were ope
09.08.201
from M/s
accepted

aforesaid

he Storm water drain. Technical and financial bids
ned before the bidders and the tender committee on
9. The lowest bid of Rs. 11,83,955/- was received
Mahalaxmi construction company and the same has
by the Ghaziabad Nagar Nigam. In view of the

approval a work order dated 28.08.2019 has been
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issued to M/s. Mahalaxmi Construction Company and has been
directed to complete the work within a period of one month. A
true and correct copy of the e- tender dated 09.08.2019 and
the work order dated 28.08.2019 are marked and annexed as

Annexure A- Z Colly.

6. It is further respectfully submitted that the Construction
Department of the Ghaziabad Nagar Nigam vide letter no.
5/nirman/2019-2020 has invited e-tenders on 31.08.2019 for
the purpase of construction and repair of the drains for the
entire Ghaziabad including the drains in question which have
been indicated from Serial no. 134 to 137 in the list of e-
tenders. The tender for the work of construction of drains
indicated from serial no. 134 to 137 shall open on 16.09.2019.
An Advertisement inviting tenders for the abovementioned work
has been |published in Amar Ujala newspaper on 01.09.2019. A
true and |correct copy of the Advertisement dated 01.09.2019
inviting tenders and the list of tenders enumerating the terms

and conditions are marked and annexed as Annexure A-3

Colly. The details of which are provided below:

SI.No. | NAME OF THE WORK ESTIMATED TIME FOR
COST COMPLET
ION OF

THE

WORK
Road repair work by dens|138.27 Lacs 6 months

from Vidhyanchal to

{//Dhaulagiri Apartments and




Repair

from

of the drain by dens

Sumeru tower to

malayagiri tower and from

Udaygiri tower to Panchmani

tower

No: 74,

n Kaushambi, ward

Road rnepair work by dens

from Nanda tower via Satpura

to Ganga tower and

Construction of the drain and

repair of road by dens from

Nanda

tower via Shivalik

tower to Kamadgiri tower in

Kausha

mbi, ward no. 72.

129.95 Lacs

6 months

Construction of the RCC drain

behind
Kamadg
metro

Kausha

metro station from
Jiri Apartment to
pillar no. 179 in

mbi Ward no. 72

49.85 Lacs

3 months

Constru
behind
Hanum

mall in

72

ction of the RCC drain
metro station Ganesh
an Temple to wave

Kaushambi ward no.

49.84 Lacs

3 months

Y

TOTAL

367.91 Lacs

-
¢

[ KT qq0

.

.:-0/\“«\
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Accordingly a perusal of the aforesaid details mentioned in the charts
above shows that the direction given by this Hon’ble Tribunal has been
complied with to a great extent. The Ghaziabad Nagar Nigam would not
leave any stone unturned in ensuring that all the directions issued
hereinabove are fully complied with in true letter and spirit and nothing

is left out from being acted upon in accordance with law.

DEPONENT

VERIFICATION :

I, the deponent above named do hereby solemnly swear and
verify that the contents of above mentioned paragraphs of this affidavit
are true to my knowledge; and are based on the perusal of record and
on legal advice which all I believe to be true and no part of it is false
and nothing material has been concealed.

%\&“riﬁed at New Delhi on  day of September, 2019.

“g\\'\\ 23 SEP 7100
DEPONENT
\TTESTED : —
Delhi RAJEN F:AKUMA\R
Regd. No. 5780 NOTARY, DELHI-R-5780 008446200
: GOVERNMENT OF INDIA
Oste of Expiy SUPREME COURT OF INDIA
COMPOUND, NEW DELH|
Register Pg./8|. No, 1.3Q‘;.pmﬂ..............
13 SEP 2019
RAJENDRA KUMAR, NOTARY, Reg- No. 5780
No.-5(486)
E!.'.;OV(IEREDTOAD:IN; TER THE OATH R—
SECTION 139 OF CPC 1 CONTENTS
SCoTiON 207 OF CRPG 178 A/ UNDERSTAND & AFT it e EE
DELHI HIGH coummr;ltl:l 9; 1967 DELHI ON P
CHAPTER XVHil- .
W Pﬁﬁu‘iCE BY AFFIDAVI BEFORE NOTARY 1m.m.ﬂw_gyzr nsMuwr NO
£y luslt:éME COURT RULEB, 2013 IN MY PRESENCE
SUP ¥
ORCER Il W

IDENTIFIED

5
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Item No.02 Court No. 1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 447/2018
(M.A. No. 1076/2018)

Kaushambi Apartment Residents

Welfare Asgociation (KARWA) Applicant(s)

Versus
District Magistrate Ghaziabad & Anr. Respondent(s)
Date of hearing: 25.04.2019
CORAM: HON’BLE MR. JUSTICE ADARSH KUMAR GOEL, CHAIRPERSON

HON’BLE MR. JUSTICE K. RAMAKRISHNAN, JUDICIAL MEMBER
HON’BLE DR. NAGIN NANDA, EXPERT MEMBER

For Applicant(s): Mr. V.K. Mittal, Applicant in person

For Respondegnt (s): Ms. Akansha Singh, Advocate for Ghaziabad Nagar
Nigam

Ms. Priyanka Swami, Advocate for State of UP

ORDER

1; The issue for consideration is the remedial action against
polluting of storm water drains at Ghaziabad. Vide order dated
01.08/2018 finding that such discharge is in violation of
Section 25 of the Water (Prevention and Control of Pollution)
Act, 1974, the Tribunal directed remedial action within six
months. The District Magistrate Ghaziabad and Municipal

Commissioner Ghaziabad were required to prepare an action




(1)

(1ii)

(iv)

&)

plan |and its execution was to be overseen by the Member

Secretary, Uttar Pradesh Pollution Control Board (UPPCB).

A compliance report has been furnished by the UPPCB vide e-

mail l[dated 11.01.2019 and an affidavit dated 22.04.2019 has

been|filed by the Ghaziabad Nagar Nigam.

The

report shows that Ghaziabad Nagar Nigam has identified

following seven drains:-

Drain from Jaipuria Apartment, Kaushambi to Samrat Hotel

,

g

It is

nos.

UJUUOUOROR

rain from Udaygiri Apartment to Panchmadi Apartment in
ushambi

Zain from Sumeru Aparment till Malaygiri Apartment in
ushambi

rain From Dabur till Wave Cinema, Kaushambi

rain from Central Park, Kaushambi till Wave Cinema

rain from Nanda Tower T point, Kaushambi till Shivalik

YWer

rain from Shivalik Tower, Kaushambi till Kamadgiri

partment

o)

pointed out by the applicant that as far as drains at serial

(i) and (iv) are concerned, remedial steps in the matter

have|been taken but as regards serial nos. (ii), (iii), (v), (vi) and

(vii),

remedial steps have not been taken.

As per learned counsel for the State, the difficulty in remedial

action in respect of five drains is the requisite approval of the

Divisional Commissioner.

Accordingly, we direct that the Divisional Commissioner must

finalise the matter after due consideration of merits having




rega
The

mor

72

ird to the necessity of remedial measures within one month.
reafter, further work be executed preferably within three

iths. The execution of the remedial steps be overseen by

UPPCB. A report of compliance be filed by Ghaziabad

ar Nigam within four months to this Tribunal by e-mail at

L filing@wemail.com.

April 25, 20

Original Ap
A

made clear that the UPPCB as well as Ghaziabad Nagar
m will be at liberty to recover the cost from the identified

iters who have contributed or who continue to contribute

e pollution.

for further consideration on 13.09.20109.

Adarsh Kumar Goel, CP
K. Ramakrishnan, JM

Dr. Nagin Nanda, EM

)19
plication No. 447/2018
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eProcurement System Government of Uttar Pradesh !
i |
|

clirement System Govgriment of Uftar Pradesh

s-Uttar Pradesh :

Bid Opening Surmmal;y o .

g e ——ﬁnﬁgfg . < . Date : 09-Aug-2019 01:14 PM r

= Print

s |
f

Onganisation Chain :|Directorate of Local Bodies UP|[{Ghaziabad Municipal Cerporation
Tender ID : 2019_DOLBU_366206_3
Fender Ref No | 255/]ALKAL-BF/3018-19

: VASHUNDRA ZONE KE ANTARGAT WARD 72 KOSHAMBI MEIN
| Tender Title 3] KAMADGIRI APARTMENT SE NANDA TOWER TAK 250 MM VYAS KI
{ 340 MTR SEWEF: LINE DALNE KA KRYA
“acket Nameé 1| Fee/PreQual/Technical/Finance )

T n— ——t - e

| Decrypted Bid.Opdners List

1S.No - |Name ' Decrypted Date
i1 Anand Kurbar Tripathi . 09-Aug-2019 12:22 PM i
2. Joesnrl ) _{09-aug-2019 01:11 PM ] |
jo e i
| Bid List . ﬁ
'3 NolBid No Bidder pened By pened Date tatus |
.; 29 [M/S HANUMAT, - AN T B .
f 1325939 N TERARIBES u{ZSH RAJ . 09-Aug-2019 01:11 PM Pudmitted
b 1320309 oo | becirg.  bomug2019 0irea o hdmitted
L : = e

| - ECE I |

‘ |Bid Opening Summpry L : !
id Opener — 11 Tivpe e Summary ' Upsated On

| LESH RAJ ) Finance _ JTFOPEN -~ 09-Aug-2019 01:13 PM

o t@m"ow |

https: ‘ctender.up.nic.in/nicgep Al p?COt‘n|1bnEEll:%:24Dil'EClL.-Enk&pﬂgc:{}Id()peningslunmn,.. 8/9/201¢
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BEFORE THE NATIONAL GREEN TRIBUNAL
| PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATON NO. 447 OF 2018

IN THE MATTER OF:

Kaushambi Apartments Residents Welfare
Association (KARWA) ..APPLICANTS
VERSUS

District Magistrate Ghaziabad & Anr. .. RESPONDENTS

PROOF OF SERVICE

SL ‘ NAME OF SIGNATURE
NO. ADVOCATES j }
1. er.Ajay Kohli  Advocate for | i, S e <o)
IAppicant ? <Y P w/{
- |
1 :
3.  Mrs.| Priyanka Swami Advocate ?;W i
| ' for State of U.P. =
| e
| |

NG

(VISHWAJIT SINGH)

Advocate for Respondent no.2
(Ghaziabad Nagar Nigam)

i 12 New Lawyers Chamber
‘ Supreme Court of India - 110001
| Mo. 9310118870-71-72
Email ID: singh.vishwajit@gmial.com

Dated : 24.09.2019
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